Ministry of Micro, Small and Medium Enterprises has been advocating with respective
stakeholders to simplify their procedure.

Small scale industries in J&K

3950, PROF. SAIF-UD-DIN SOZ: Wil the Minister of MICRO, SMALL AND MEDIUM
ENTERPRISES be pleased to state:

(a) whether it is a fact that there are tremendous opportunities of setting up small and
medium industries in J&K State, especially in Kashmir; and

(b) if so, the time-frame for doing the needtul?

THE MINISTER OF STATE OF THE MIMNISTRY OF MICRO, SMALL AND MEDIUM
ENTERPRISES (SHRI DINSHA J. PATEL): (a) and (b) The State of Jammu and Kashmir
especially Kashmir holds better progpects for micro, small and medium enterprises (MSMEs)
than larger industries in view of its geographical characteristics. Setting up of enterprises by the
entrepreneurs is an on-going activity which is being supported by the Government through its
various schemes/programmes across the country including the State of Jammu and Kashmir.
The Government has also notified a comprehensive policy package for Jammu and Kashmir
which provides, inter alia, fiscal incentives for ten years f.e. upto 2012.

Taking ownership of catering services
3960. SHRI B.K. HARIPRASAD : Will the Minister of RAILWAYS be pleased to state:

(a) whether Railways has decided to take ownership of catering functions in all
passenger and mail trains beginning with Rajdhani, Shatabdi and Duronto trains;

(b) whether a sub-Committee of Railway Board has highlighted the need to end the
present situation of duality of authority between the IRCTC and Railways;

(c) whether just 31 contractors have formed a cartel for handling catering services for all

264 mail/express trains that provide pantry car services; and

(d) whether catering contracts obtained by multiple firms are owned by members of the

same family?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRIE. AHAMMED}: (a) For
bringing about overall improvement in the quality of raitway catering, the catering policy is bheing
reviewed. Temporarily however, the supervision of catering services on a few trains is being

undertaken by railways on an experimental basis.
(b) No, Sir.

(¢) and (d) As per present catering policy, a firm/company or an individual
can hold a maximum of 15% of any category of major units. At present there are
36 different licensees managing pantry car licences on 263 different trains which have been
licensed out to private licensee. The ceiling limits laid down in the policy are being adhered

to.
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